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LOK SABHA 

Friday, 3rd September, 1954

The Lok Sabha met at a Quarter 
Past Eight of the Clock,

[Mr. Speaker in the Chair] 

QUESTIONS AND ANSWERS 
(See Fart I)

9 5 0

Mines (P osting up of Abstracts) 
Rules, 1954

T h e  D e p u ty  M in is te r  o f  L a b o n r  (S h H  
A b i4  A l i ) :  I beg to lay on the Table, 
under sub-section (7) of section 59 of 
the Mines Act, 1952, a copy of the 
Mines (Posting up of Abstracts) 
Rules, 1954, published in the Ministry 
of Labour Notification No. S.R.O. 2403, 
dated the 12th July, 1954. [Placed in 
Library. See No. S-277/54.]

9-20 A.M.

PAPERS LAID ON THE TABLE
N otifications under Indian A ircraft 

A ct, 1934

T h e  M in is te r  o f  C o m m u n ic a t io n s  
(Shri J a g jiv a n  R a m ) :  I b e g  to lay on
the Table a copy of each of the fol­
lowing notifications together with the 
explanatory notes, imder sub-section 
(3) of section 5 of the Indian Aircraft 
Act, 1934:—

(1) Ministry of Communications 
Notiilcation No. lO-A/8-53, dated 
the 28th September, 1953;

(2) Ministry of Communications 
Notification No. lO-A/29-53, dated 
the 13th November. 1953;

(3 ) Ministry of Communications 
Notification No. lO-A/22-53, dated 
the 4th January, 1954;

(4) Ministry of Communications 
Notification No. lO-A/63-53, dated 
the 1st June, 1954; and

(5) Ministry of Communications 
Notification No. lO-A/27-52, dated 
the 19th July, 1954. [Placed in 
Library. See No. S-276/54.]

348 L.S.D.

Proceedings of Thirteenth Session 
OF Indian Labour Conference

T h e  D e p u ty  M in is te r  o f  L a b o u r  (S h r i  
A b id  A l i ) :  I beg to lay on the Table a 
copy of the Summary of Proceedings 
of the Thirteenth Session of the Indian 
Labour Conference held at Mysore in 
January, 1954. [Placed in Library. See 
No. S-278/54.]

Statements showing action taken 
BY Government on assurances, 

Promises and Undertakings

T h e  M in is te r  o f  P a r lia m e n t a r y  
A f fa ir s  (S h r i  S a ty a  N a ra y a n  S in h a ) :  I
beg to lay on the Table the follow­
ing statements showing the action taken 
by the Government on various assur­
ances, promises and undertakings given 
by Ministers during the various ses­
sions shown against each:—

(1) Supplemcnury Statement No. Til—
Sixth Sess'on, 1954 of the Lok 
Sabha [5̂  ̂ Appendix V, annexure 
No. i.J

(2) Supplementary Statement No. VIII—
Fifth Session. 1953 of the Lok Sabha 
[See Appendix V, annexure No. 2 .]




